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MR. DEPUTY CHAIRMAN: The hon'ble

Minister has already assured the House that
he will come with a fuller report.
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MOTION RE. ANNUAL REPORT OF
THE UNIVERSITY GRANTS COM-
MISSION FOR THE YEAR 1975- 76—
contd.

MR. DEPUTY CHAIRMAN: Now we will
resume further discussion on the Government
Motion. | would request hon'ble Members to
keep note of the short time that is available.
The hon'ble Minister has to get sufficient time
for his reply and the whole debate has to end
toclay. So | hope the hon'ble Members will
keep due note of this while making their
speeches.

st sitera awt (w waw)
sraaafs  #EdEE, gAEfEE g
FHem i foig 9T g€ 7ew w1 A
Fara g forar A1 afdr Sifsat o
afrafady areq wtow 7 Aifwr &
em famafa 1 @i ww @1 aw
HAIFE FLAT 18 § |

ANAT 1819 e qga faEq &
wora  dmfaw o) aifgs |3

[ 13 JUNE 1977]

U.G.C. 1975-76 166

Hr> Yo &1 T 0F SATATA-HTEAT £ 4T
St aE & ‘g z Fead’ & amw 7 wwiT
7€ A AT AY 39 9T FFW T fa2a
i g 7 afew afar & 2z & wwi
A @1 39 3 T A oaEm
fargeara & Y 3318 @ qFAT & HAIH
forerr & Sy A FrET 29 AT T HIHATAT
ag Y 78 wafaafos & | 77 dredrs
w1 7 wrafa 318 4t 5 (e, ars-
dr & wrgfas e, st &0 gy
T2 FATY afew 97 39 F 9werOea
T AT ATgfAF Al & A9 0% arg
Ga1 FETE | OF AT SFENT R
fama @ ok mh AR TveTTeE
AT ) FE AN GOICEE A OH
q § W1 W A A e g
fr g Fa Fasr o St o
@i &1 a8 7Z7 wg=Iw 2 ok
T BT § 99 F AEW qAT £ v oww
gn fre a<g &7 A1=HT T TR )
gevatafeat Fm 41 7§19 9% fa=re
et § fF frsr o1 2390 S oy
TAratafeat #1 G vl § ofma
FAT AEN & WEl THATT @0 dar
gir & afes fren %7 98vd 0%
qAF AT TU TAAT G&T FET E )
waT A g ¢ v g g | g
Zardr & g T @ 2 F S faar
TAAME FT ITAATT AZL AT 78 fFmT
& &, afem wfaqr 2 1 SfFr ew § =g
AT T &1 5F 9 & 6w g
& Y giar e fear 39 o 03 g
HHIHTT AET HL 9% afew OF HgF=I9
forspr-noreft wETT AT 1 wER oz
e gt § gam F7 ¥ wer
& &1 advataer arves FHT FT SH79AT
7€ siwr wrd g a1, AT aara
78 & fF o e w2l § owar
A% AEA 21 THT § W AT AGF FY
TFT AT T FTFIL0 AT & | FHYT FY



167 Annual Report of
[ vy s i)

@7 [T W7 q AZ GATH FEAT grm {5
afafafzal & foar w7 st o i
"rs @ frar mr g w9 o o
fagare fpar @t @ @ W7 A7 AR
wars & & 7w daw & faar an e
g & faar, flr gfie & fam #0
| AGT g7 "wFAr g1 gArEiaEr
wTZd FArA F1 fE # g A A
grar foar mar 2 f e ¥ faware
gr 21 7w g i amn 3@ EE
T WE AT | AT &F qF 4g &7 A
Tl 2 w1 5 o9 wana & sween
¥ qfz 3 & o sma AWl ¥
T@A-HEA | AT A7mar 2 v foe s
H AET g FH A F gAeEE-
fedt @ faay v a4t 2, a8 #g TFAT
W SUATET &1 &T4r FAr g | fEw @
¥ oFf | &< FT avar g 5
gvatafeat 7 awre & oY afz g€ &
wie forar &7 faeame ot sare A gor
g wfes famare s 7@ gar &
&4 giar ¢ foear & @ § gamw)
T AH JAATAET A=q FHro 4T
gfratafeat & @01 5@ a1 #7 aay 7
a%a & fr 3= faar & ww § qae
FA 0 WS FTAATAT 9TG F1 £ 1 WL
fa=re & 1€ ot ey fomy a7 e
farar 1 2w faer v gra v s g aE
g aar fa faem & v § a8 o
o 2 forg gz a% ww 1 fmare e 2
e #T FTeor Y 47 g P ogw o= #
aGT TG AT FAT AGH & HIT Feal
F a7 A AT AS T AT AT
qui 7Y 21T | 99 F fau amw feea
& T FTAT AT ], O I AT A AT
g A e w @
€ ag T 3 & fom darw 4@ &4
ag 413 & T4 # sAvar § sarar fque
a1 F7aT =ed §, AT ¥ savar |et

[ RAJYA SABHA]

U.G.C. 1975-76 168

F1 AR 37T AES & WIT =9 oA
afafafzar W1 néFe gyl # 607
4T T  FW FT W F ) FU
iy g o wrdwe % aiw A
B2l 17 W1 89 % faware 9% 9mar
ST F 3 FT §W & §9T¢ 9T SATEr
ST faar s &r g AgaT @)
wfre wdt v € 5 a2 arg = mAT
st ifE Wt fawnr gw aw ¥ 6w
F FE W & A8 TEG HEARATHI
q dar 7 g £ afer 9w & 918 uw
avg @1 Afatns saEfa & s =
a5 g7 Amfaafes wdamfa & der
TE ST AT 99 a% qg q9T TEr
g | 58 faa afrard diw o for
uF UASAR 9 aEr g, fefow g
7@ & afew uF At 9w g w9
g 7Y et gy o gf & i fovar a1
gHq TAsia® 99 & ®7 ¥ nefw
AT 4 w9 ¥ a9r g 9 faes de aret
T 39 &1 AvOTAF qEE] q A2 FT
TR A7 T TEF AV | FHT FT AT
¥ fr gfmfafeat & s aa @7
FTAAT H, g W WA HEAW GaT
ZUT | BI@ WA HIT AT UF ATATISE
opfa & &9 ¥ J@a0 g, 4g UherAw
qroft & ®T § F94 w19 A1 AT q@ar ¢
ag <Az 7@ ¢, afew dam ) fea
WY SH W UEE a4 & | ° 9 a%
HIG AT AT FE FT G LT FAH G
qET @ qg aF Bl § 9% WEA
g o &t fawer aw, o9 @ # &9
& A Z@T & wie fow 7 afor aw
¥ uTAT SHAT 9TE F @R o 8
T ZAT & WIT AT AE IT A FH A
mr &\ A wR wm ol e &
& BT 3, WU Ol 1 I A% q
Hgre FEAT & A1 qg WA HL qEGAT
a3 fF foerr oF afardy @ara 24

4 aga g g Afatas s FHin



169  Annual Report of

#1 foivg %1 9z %7 fF 39 o w57
frerr % arnfs wew 9 S A
faar v | a7 FoatE o A 2 e 3w
A4 F, TB A0 A o F1 v
AT A AZT TEA ACAF TE 2 45
F et 2, g2 Sarardr § " AFAmdr
& fady 2, o a7 #9¢ & 33 7 foely
Z1 T F1 AT Y gfr F our w9
IEA ARl f@Er 2 | 9 % AET A
gfaar & =g 75 o & a3 aw ad
WL AT A2 TE fAE FEA

[The Vice Chairman. (Mr. Loknath
Misra) in the Chair.]

A & WA 9A gEd wotaees
TS 7 ATAT & o T 67 |2 S iy
9% 2| § A F faars 968 1 7l
az F1 for S "@ast 7 g5 &
afFT 7z wdr 2 5 st & 99 &
AT AW 7T A 799 AT A7 HiFe
Tz fadrarT, 0% 2 &1 awfor gq9e
F71 § | A giar Tifzn a1 A At
q%, 37 % fovar 0w, FfF ST & Hisn
9T TW OFT OF SRR T T £
ar=a & v 7 faan g 5 a4
Zaz AMF LAfad G2 HET A fog
4 fr qe7 =71 & ¥4 g § i
v foer a2fy & a7 #iw 39 %
T qATT T &Y, TH A LA -
Wz 2 97 WX 34 F1 A4+E fr @
2,27,561 %73 5a fr sfwar fafear,
ot fF ot 99 9T 2, 9 9T 97
YT T2 TZA FTIAAE § 1023, 39 FY
qr7z 41 Y £ 9,74,665 91T 5 570-
Hz % =a AT § Afea ar = Ay
& FAFH F FAUAHZ § 2,33,936
#IT A7z F 58,38,134 | I 9%E W
yay # 5 afrafady g sdtmw @
gafaer que WA deEse g, ST

[13 JUNE 1977]

U.G.C.1975-76 170

fafear s worwmar st afrafafo
TEY | WfaTHTT 79 aF qfrafadt gz
AT T AT ¥ SwEr @ ag
T e & AT w A ow far oy
SHHT T FAT 9 |

UF WATT ¥ F8 A gt
ﬁmﬂﬁﬁm@%%ﬁ#%w
31 otz faar mr ff aqgfaa =ik
wifamata wEn T At forgoig 4 df
AT ERATHE TR FT FWW FY_E F
3T 47 741 & FF 3791 Sz 5
Fiforer %1 7 av 7, AfeT 07 oy
T BF AIFGT GIT FIA AT Hf0r0r A9y
Tl AT w1 Fr 2 s afraffoy
# wImar & s gfem A anfaw-
Wﬁ'?ﬂwﬁmﬁlﬂﬁfﬁﬂ'ﬂ;oﬂo@o
dre # qmfal & fammw fasay §
faaa foar war §—dzm  feoms
T WETE FIEEH | WIT S99 WIAT A8
&1 9T, FIF F7T 97 S § fF avg
IEiEATe q2 a9 ) g sniEar
safan 781 faer fe st amme 7 afa-
afafzat & gfom o= aws 7@ frs
w3 # )\ o ame § o afafafo
grar =nfe, 3T forar sy g wnfin
az 7@ Mo @ & ®ifs 379 a4
I%1 Afatafzal § s # 9 e
AT 34T | ¥ 30 AWT T HrATE 7 A"
Y T W TS T w7 E # fomdy
waa7 &1 e far f=99 amo, afaa
AT gt fit # aivd @ 2 afew
39 AWl AT A AT § o wy |
gt oAt 7 &9 fwrr & oy g1

wifady 2 & ug Fzm =z g e
w0 giafrafas wamafs 71 0% saEm
AT F EFHZ-AFT FT A EAT AT 20
AEAZ T T4 T AT THEL FIAT
arfgy fie w#me F F190 67 39 9%
FH HCA FTH 0T 1 HFTH fawOT



171 Annual Report of

[+t e i)

i frd, W suer gavT weT A
forer o | i e ot FfioT av gd
7AW § A4 qg TATA ISTAT 4T WT FaT
qr fr Faa fasmew 39 & ar 237 A
& i e 41 gana S e
Ty, I A0 97T FET Far b w7
U FIAT AT 8 | T FHIMA T
A HOF TGN H AOE AT FIT F AT
zafed & gufie Far g fr goam Faq
wizw FH o a1 fedtd g wd, afia
wiew AT ¥ T foey v gfqar &
arze fager $3 g9 d98 4 wiT and
fasr #1 qrmfas @arel & oe w7
@i, a7 w57 e iy @) &
fadt =faagi o avae 7€ 7 2@
afer wt ax=z41 &7 A T3 @
g, wif ara 2w gurdt wegfa w12
ST aF FHWA FT ATEF &, THH qgq
ar &, TRt avear § 98 sy
T 2| FAW TW AgIEgT A7 ARFAT
9T #eg & |

Fg-gAreRw (st S )
i #ft g fag W oft 1 Aiwe &
fou 2% ¥ qF 7 wAQw FEm f¥
gw @it %1 70 faaz ¥ T feaz &t
e F ¢ agifs fmffe age 5w
¥ ¥ 40-45 Az 9% FqT AT )
AT wAT 9T I gISW 94l g ar
zoa fegara & waedt &1 Fiwar =rfgw

=t gtz wew aw (femd)
aga & AW 1 Averr &, T fo ey
agrT #ifge |

gg-aaTege (= stwwre faw) ¢
g% U dve w1 wiw e, gui awag
TN | W FH GG WY qEHT WY
giil f& 10 fome % Sgar 59 suaT
AW @ FT &, TEI al O AT B

[ RAJYA SABHA]

U.G.C. 1975-76 172

AATAT ATTAT | FAT FT A FH T FIAT
9% wwfay @13 dvaww & # @gda
Z1

=t g fog werdt (97 W) ¢
SEqrEE Y, ¥ AR g F FTET
HIYFT Y A T W LY ALY 9T
# 37 gl 9T AT AE A@ar o o
o7 waey] F o faare gve 5 8

fosmr &7 w@amaar &1 & T
g wiifedr & ag wgw fr @ &= &
fomar +fy gwaer g & w7 A@ F7a 0
gz giar § o few A-dw awl =
sfagm geradia =1 =fagw @ & o
forear v % aga @y AT dar w7 A
& ®17 forerr o7 o AT i fera &
W@ | UF g AaE F g A
FFT § W AH 3 AW F Tgo
qga fF o fadi & Pma A smrgu =
ferr & s 1% & asma st oot &
& 1| 7% favafeemem ga dwrdy @ afmm
¥ | & ag awmm g fr gfafed otz
g fagn s § mfE s
F4 ¥ fau oF sgarmors zfeso
w7 [T ot ST & sEvwar #
ATTA T G5 AT 5T ATEATRL F 1 AT
¥ U AR T HA T awaT
T & ot gwgefer S | &
=rear g f st afefeafeat a1 of € #ix
foer & o= & Wl avia e & #2
qfefeafa o1 genen & forawr wrerare fdy
. 97 wEwd v afafedy wize wiem
q-q EEET IBA |

# 7g A Fgar wgm f foek &t
Tt & gfrafadior &, siasw # gt
F1 OF FX OF BATHEF 194 (qamemt
¥ fawme & sl &, gy wEwE %
segfamon % suftafs T e &1 #



173 Annual Report of

wAEAEEAT T I, 8T T
ﬁmfﬁwmﬁqz&%ﬁmm.
e &1z & famion g AT 7@ A
2y S fr it #1 @ 07 T &
farr e AT 1 srATgwAT & A Al
FY T2F 47 VAT A0F TAG F (AT FEA
% fory oY goesiey 1 v &0 #
AT ¢ (o a7 @ g & | 2 A
it 1 Frerae oz faar o A foas
AT g wr w1 EgTE A
ﬂwﬁaﬁ-ﬁtﬁi’nﬁmgﬁr
forstr weeft 1 & @, W § IR
wz aeEr 3 s fawfameat #
Geft o T Tl Fa A fane
F7 Sl S 7 399 TAL 9 457 ZX
¥ FTTr A1 O AT g T fARi g,
wEedr Fgw AT fawiwm gwr ¥ IE
TR owTOET 4gd el T AT
3T | s A F Aifer & -
Fom w21, e g wit o
g1 ga fRT & sdr ©E WAFL
S i | & 34 BiE-BiE ITEI A
aif‘wmﬁiﬁmwﬁmr@
st faet 2 i afaatadsr 5 G02A
1 B waTe TraiAE aeEan R
ST AT, QAT FHAl A HART
F & srfsadi 1 g A% ASAT T
we gfrafedsr ® AT W LIES
swmE @ fwma ag, (e s
wefae fFearT 7Fan HaeAEl A 99
3 § ug Taea @ @ ¥ Ao
areaT & o sEa F AraT 9T RET
71 g & faar s\ &fwa & Al
wF BIEY A AZAT FT TehE FLAT AGA
it # forar froar ot 7 T2 F{ATEA-
arEeT ¥ att i o wear 7 o
& foear wear £ 38 @@ W fF 97 W
Wﬁmlﬁfﬁ?ﬂ:ﬁﬁﬂﬁﬁﬁ
srer fF oA O F aEEaEl F
ety ¥ ag waa gE & @ A AeA

[ 13 JUNE 1977 ]

U.G.C.1975-76 174

7 &7er 7 a1 A g fr afrafed
& ArEA-ArEAT IUY Wiges ¥ a9 4 W@
@ § | I WEE F weeT S Ol
F W FTAFAH] F AT E |
grgifa 3@ dged & A A A

b -

@ g, WER S 90 ¥ %8

Haﬁmmmaﬁuﬁiﬂ
wgmr agm fw gwe o wAT
Y @ @ & T AAd & (® W
samear @ A A1 g 5 A
afqd wred O AT WEEA AL
aw &y fawn ¥ gare 6 A TR
marmmﬁnuaiqtgamzﬁ
ST &7 a0 e oy W
ft 7 ot az amwh ¢ & faE-
framerdi % ansA-ataee, (e W1
freftez fag W AW FA
g @w 9% fe3w @ WX WAE
¥ faure F #1 FE@ g VW
ngsmﬁﬂawﬁ‘afmq:ﬁ
A wfaw &7 5 1 & wgw & o=

l arx o wem wer o fafem @



175  Annual Report of

[t g farg s

arar aread & afdfeafs g gwe
1 g 5 za fqefaamat & @
sfmafraa gf & o7 aww smm
fean s s g gee (g 9@
waqr afqafady aem wdma faa
TET T AEE-HEE AT AN
qW O ouwll AW Fgary, Iud
ofas amw @ g § awAdr
g & gat ¥ W faad ann,
qTEANE  gurtw " gmie  fwer
WAl Y FTE A ¥ 5§ A A
FIAE Fea & (@0 Ffzag ¥ AR
#amar svar g fr g Gl e
Y 7 T wFY g )

AL Fw wAAg (At 7 9%-
q7T FEEH WX WTHEE ETEE &
CIEEE i BT - 1
I arar  fF osEsAd d wEe
¥ 9T ZreE) § ozA wwt & fAd

g AR F.97d ot F 29 M99 ¥ qend
g 5 o o fly fawafaerm & 0

[ RAJYA SABHA]

U.G.C. 1975-76 176

qaAT F A1 IaFT qeEed weAafa &
F ey e, afen A Av T gasAi € 7
ot ag a7 2 5 3w & o=
FI% 0AT Fa g1 AT WsAAfaw qaEAT AT
BT & A7 (4% 7@ a1 9z fovar wTaF
g Jifge & wEar § O foen A
q a1 waar 9 § wiEr w9, T w5
qrEt F SRt s wiw A & faAy we
wAqfas & § oftsr 9w 0 g

“gafm adr & v fred 30 a9t & gor%

foammegt & wwAla g3 w74 @
2 it gaay afemmw g g B gardr
far  @eqd wwAifE #1 waETEr
FAdT AT @ F AT FAE A wgfaar
ofr S-diT 39 gAW FET A @I
g\ & At ag Fgm 5 ag s
#1 % 2 OF o9 39 7w we w9
FAT FACUA, T TET F 9T 39
ARAT STC 7 IAT q3W & frasr 41T
st qfer frar a9 gAET A@ra
IIMAT AT | IR gIA F AZ FA0 AT
fF o "9 1 qgegay Iwfcaw w2 6
wE T ofore 7z gar e sfasis
gla A1 FOAT 97rE FIAr AEA 9 7
BT §9 F 959 q4f 20 AT ugAT 77
# wefiar & oo w2 | Ay § a7
Farg F a1 594 i wafay 9@ gei
A 9T T WAl A1 T 90 HIT 95
afqer ax g 2 | F3a 5 afawa
o1 Y T IF1T & F F A9 9F a97
& Arsaw & 95 AfFwe wEl F @y
T FA g WL T57E H Fvar Tav FI9
g\ § srgm B gt forsr w2y wEram
T FFA | AT 8 oy A Al o

o a1 qA W A9 FT gav 2 fF
S H FATT AW AT ZAT R A9 &
WIT T Mo TATFR AT AT &
o afufy = i f67 dga hasw
o #Y werdAr ¥ zEdY wwA @



177 Annual Report of

o FRBET T weg@ear  § s
& | Hfew oS o, o & grad A
W 7@ g, wfowmgas fwar we
T AT T TET FZ A4 (5 zwa foar
F ey § wrf e iy faife
# g | o7 aF foar & avg § a1
@ difg fratfe adt geft, a9 ==
A4 307 2 fr gw wft g & wdT §
EEREIGRCUNIE CER G P E LD e
g oawoow nefm Aify fuifa
F< | e Aifa faffa v & am-
vy syt i 7Y o fa 3 g aEa faa,
forar #7 WAy 1 gEr aifew g
ArEATEFETT & g owfawm 97 2
fF s gan® Bwr # ST smAA ATl
%1, gz-fad@ #pit 27 dEAr 97 F7 AT
sfaem g1 wf 2 a1 wfas & wfow ard
sfaog gy 1 ad & St @ §
07} afama, 3 &7 Fa T g
aafzfag —F Fa= fFEr A aa &)
Fgar, & qrevy qmTEH #7 9| Fgar
g\ e sy T a6 -
i s waer  ear @@l faar
X Faw zrf wfama av & foar w7
afawinn g sar @1, I A
HT gfaqar a7 &1 =awar F39 7 T
At & wuwar g fF ag T a1 fooar &y
uw weim difg & wdfar ara el
AT T & gw foer # GrAmE
w7 qrat | gatay # fadaw a=ar fa
Ty A o aedear & famve w0

oF #i gwE # gaa A7 o
a3 7% Fv s ] forerr ser
# AT AT HeATem LA AT
m%}ﬂl‘fﬂ"{l?lﬂﬁhﬁ"ﬁ'ﬂ
gfaarr yz & & foer damem ar
it freafaaem, s@am @@ &1
T Faq a8 2 § 5 favafrmemi
ar st #1 ey ez a2
& wm ) > ST 9 B, S0 %

[13 JUNE 1977]

U.G.C.1975-76 178

F‘mml‘f&ma‘rﬁm#mw
UF WU TR &3 7 57w B
frafmms sqam swm
AT g5 9T & | favafrrag
TR AR FT 20T 2 oag g
T AT w5 5w forar w7 fam
ahm%mﬁwﬁzrmmmm
F ATAT ATART & Hgd 1T 7 77 77
Aifa Fraifea 4 snfen fr ey i
Tt 7 &% e ety 71 yravmmay 2,
g e = A v 2 o
e et 4 S 2 9 e
HIATZ TT g8/ AT T fraife st
e | e gw T s A g
AT AET F70, A9 9, W wfE
% ST A FE drr z b
A4TT AEY FAT | AT a7 2 fF oo
ZM 3w ¥ Tredl ¥ fom 2 2
At qdr wfeww WAl 1 oA wm
T F, WA g & e Ay #
Fr owsfr fofifFafar wies &1 a3
A & WIT TT FNICE FsT wvEey
W FR § A1 W fawm s
FT a7 AT G 2 | FHA FTE AT
FATE 7ET & | 99 A% wAw ufa ¥
IR AT AEAT FHI O qET ENY
A 7% § qHAT g 7 foar 71 A
3 e o 0 8 v A e A

faeedt # mww gfemn wmae ww
afeser agdst w17 sfwar fafaar =
et &7 =17 fawafaem # | &fFw gzt
qr 71 Ffem @ & favatzaem a1 F )
™ 31 asm @ & famfrea #
St mrEmA F s § | wfacemEr
wENEd, WYF! A FT qOEA g fR
faeeY favafaeaa & avafaT &t &1
FET uF AT ¥ IO E AT FAARLATH



179 Annual Report of

(o ST ey

e famframm,  fowwr w7 a9
wremens af+f afa § guv & M7 oW
¥ oo Fawafaamen & fefeat ff wamer
aw 7 F7 & wf off | afF na a7 7w
HYATT 37 & FT9 W @7 | I wAt
F1 & 218 GNT & AT ASAT 1 FfFT
7w famafaaras w1 favafaaea aqzm
wra e w1 Az 37 & a7 faee et
T A1 AT TN A A AT &)
afz wra feray s o feedlt fawafrerem
F1 A w0 wqar fGgr sar & A7
FATRTAT A2 (avafgarem @1 37
Firs woun 9 fF 3@ o 7 -
faarrern & | W& T AT F AR F F#E
wmafe 78 & & Wi s & foad
w7 fwafarms w797 § 9ad
T T w=ar @7 7 T § a9 vmw
F7 F1forer 7 & AT 77 fawadt favafamem
& | F0 7 7 o Frvafaamea o ofad
#wg 9% g AAl F, T § TeeEr
FY zaer forgra 7@ et foaet
gae favafaemeri § foedt & 1 w@fen
% awmar g froag feer favafaarem
F @17 wAw 2 | F 37 Fwafaae
T v At ar 5 agt 9T e & fafoe
anfa wrwT 9z ¥ | 2o wafE, =To
GHTAT, TMe TH HIT 2o Jro Fo Ao
gre 1F 59 0 = faeafyameg 3%
WA 73T 95 2 |

2 AR & W WIEAT F FgAv qrgar
g, ag & depa & 1 fawfaament & ary
# | WA § wewa & A e
& ) oF q # AT uw Aot
“fa Gar wmar & e o warem
T ag gwwt gwn & s wW dewa
=T # W dgE W @ Y gw
T @1 war 3 faar smo | s aoer

[ RAJYA SABHA]

U.G.C. 1975-76 180

WL ATAUHT F AF A FEE
geg famafrmam § s o gifa
# #i7 fom s & @@ snfaaE W<
IfqqaTs &1 AIFETAT § SHE] 49 FY
& qF awer a0 # B 9w S a
¥ WA FT TEE | K A @A §
i rat s g favafaaraay o &t
ufem &7 72 §, 99 =T AT F
77 77 91 21 weg & favataaeg & 9
ot arzr an forer 7y zfer & smgfawar
F1 FAT FIEA HIT GEHIT F7 FT ATH0T
GAT B, AT T I TTAI AT T
Fife | W fawafaaaa w1, w@ifF
g @pa W fawafaamem 2 ozl
IAE HET AWH FL B faar @ oar
s M7 faog sam 7 Gy 9o, s
s #t feafe w8 2 =ifgm 1 oF
iz arr W1 § forar Ay S & wEAT
A1gar g, wega & fao faey saem §
TR T Hege e aEr 2 | 47
gt & 1wy St AE TE oW
F1 77 o faw, Al & v AT
TGN W FT @ E | Aew & fam
farerr warerm foasit wfor Fratie a9
¢ gast 60 wfama afw s weim
Tegw §eA 9T =g & AT § 6
40 qfaera # g #7 {9 -
STRTE, ETH AT AL & | AGT qegq
HEATH 5 AT AA 5 AT 6 AN E,
g ST F1E qgT €T qear T @ FATH
AW ¥ g geFT B 7SO F,
TEFH ¢ I0! TaT FHeEt Aw1C F A
a1 7E (e g g qE 3 d weear
g o am %1 fr adam famar d@ar =
ST W e e a1 "I
atga & Wi S99 g&d § wedraan § )
¥ ag wgaT g 5 2ro Yamw = 9w
AT F, WA @WT 9T WE A1 Wy
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4 pP.M.

SHRI KHURSHED ALAM KHAN: Sir, it
is very necessary that complete autonomy of
the Universities must be restored. Not only
the autonomy of the Universities should be
restored but they should also be rescued from
the pressure tactics and political pressures of
Class HI and Class IV staff who normally
hold the University Vice-Chancellor and the
staff to ransom. The trends which are visible
now, we can definitely say, are not very
healthy and cheerful, and the 'gheraos' and
pressures which are practised in the seats of
learning  will completely destroy our
educational system. Just now our hon. Home
Minister said that he did not believe in
‘gheraos’ and things like that. Then why are
these 'gheraos' allowed in Universities of the
capital under the very nose of this
Government.

Sir, another important thing which I would
like to say is that the trend in the enrolment of
professional studies is normally linked with
the employment opportunities available. It is,
therefore, very,, very necessary, as Shri
Prakash Veer Shastri has also stated, that
there should be complete co-ordination
between the University Grants Commission,
the Education Ministry and the Planning
Commission. And only then the objective will
be achieved. Sir, as things are today in the
Universities, it will be very
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difficult after some time to find really good
Vice-Chancellors who will be prepared to
undertake the responsibility of running a
University. It is, therefore, necessary that the
Vice-Chancellors should not only be encou-
raged but helped in every way. Here | would
like to mention one thing which is very
disturbing. It appeared in the newspapers
some time ago, and to the best of my
knowledge it has also not been contradicted
by the Ministry of Education. It said that the
Ministry had decided to keep files on all the
Vice-Chancellors. | would certainly like the
hon. Minister to throw some light whether this
news-item was well-founded. If it was not
well-founded, why was it not contradicted?

Another important thing to which I would
like to draw the attention of the hon. Minister
is about the facilities for the teaching of Urdu.
‘Urdu, as we all know, represents our com-
posite culture. Unless we provide adequate
facilities in colleges and Universities, this
language will not flourish Justice must be
done with Urdu. We have waited for a long
time, and it is hoped that now justice will be
done, and done as we expected.

Here | would like to mention particularly
that apparently it seems that there are
differences of opinion in the Government
about Urdu and its promotion. The Prime
Minister recently made a statement which was
very disappointing to the Urdu-knowing
people. But, at the same time, another eminent
member of the Cabinet said that Urdu should
be made the second languages in U.P. and
other places. May | know whether this
contradiction between the Prime Minister's
views and the hon. Minister's views is really
only for public consumption or they are going
to do something about Urdu?

Another important matter to which | would
like to draw the attention of the hon. Minister
is that there are a

[ RAJYA SABHA ]

U.G.C. 1975-76 184

large number of colleges which are run by
various trusts and institutions. The members
of the Governing Bodies of these colleges are
approved by the Universities. | would like to
know what is the criterion for appointing the
members of these Governing Bodies, because
very often | find that matric passed or matric
failed people are nominated to the Governing
" Bodies. Can we expect these people to run
our educational institutions in the way we
would like to run them? Therefore,, it is
necessary that this matter should receive
attention and there should be some minimum
qualifications laid down for the members who
will be nominated to the Governing Bodies.

Sir, it is understood that the U.G.C. has
appointed a Task Force for making studies in
depth regarding changes in the sylabii of
Universities.  The Task Force has also to take
note of the 10 plus 2 plus 3 system. | would
like to be assured whether the Ministry  of
Education has accepted this scheme of 10 plus
2 plus 3, or it is still in the melting pot.

Besides this, | would also like to know
whether the views of the Central
Advisory Board were also taken. If so, what

were their views?  If they were not consulted,
why were they not consulted? In fact, we
expected that on such an important  subject
their  views must be taken.  Sir, during the
last few years, a number of experiments have
been made about the education system. How
long will this situation continue and when will
we finally adopt a system which is acceptable
to the Government and the people? Here |
would like to mention that this particular
system of 10 plus 2 plus 3 was introduced
some time back.  But even till the last
April, the textbooks,, particularly in Urdu
medium, were not available to the students
of the 9th and 10th classes. The result was that
these students had to appear in the
examination without the help of textbooks.

I would also like to know about the views of
the hon. Minister whether
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we have completely discarded the Basic
Education System and the concept of this
system or there is still possibility of reviving
this system. We feel that the "Basic
Education System has not been given a fair
trial. It is necessary that this system should
be given a fair trial and if it fails to satisfy the
needs of the society, then surely it should be
replaced. Otherwise, getting rid of this
system or discarding this system without
giving it a trial is not a correct thing.

Now, | would like to draw the attention of
the hon. Minister to a very important point. |
suppose he is aware that there is widespread
dissatisfaction and discontentment in the
minority community about the Aligarh
Muslim University Amendment Act of 1972.
It is high time that the Ministry took note of
this fact and initiated action for the
amendment of this Act. | would like to
mention that Aligarh University is not just
another university. This university embodies
the sentiments and emotions of millions of
people of this country and we treat it better
than the Oxford and the Cambridge
Universities. | would request the hon. Minister
that he should definitely, say something about
the amendment to this Act because we have
waited very long and we hope that it will not
be necessary for us to wait longer. Here, it
may not he out of place to mention that
despite all the arguments, the fact remains that
an institution called the MAO College,
Mohemmadan Anglo Oriental College, was
founded by the Muslims of India in 1887.
This institution was subsequently raised to the
status of Aligarh Muslim University in 1920.
It is obvious that it was a minority institution
originally and. therefore, its character has to
remain that of a minority institution. It cannot
be completely ignored because it was raised to
the status of a university. It is necessary that
its original character has to be maintained for
historical reasons and no changes should be
allowed
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which may affect its basic character which
may not be acceptable to those who are
interested in the well-being of this university.
A Committee, known as the Khusro
Committee,, was appointed by the previous
Government. It had as member, eminent
educationist and headed by the Vice-
Chancellor. The report of this Committee has
already been submitted to the Government
and it is with the Ministry. What is the
difficulty in accepting this report and
bringing about the necessary changes as
recommended in this report? This report is
really very useful and a large number of
eminent Professors and Vice-Chancellors
were consulted before this report was
submitted to the Government.

Similarly, there is another important
matter. There are 9 institutions of national
importance which have been given the status
of "deemed" universities. (Time bell rings)
Jamia Milia is one of them. | hope that you
know that Jamia Milia is a very unique
university. It has got a long and unique
history of sacrifices and service. It is an
institution which has not only imparted
education by eminent teachers, facilities for
the students by making sacrifices this
institution has also provided freedom fighters
for the freedom movement. It is a fact that
some of the founders of this university were
given due recognition and one of its Vice-
Chan-cellors also occupied the Chair on
which you are sitting and subsequently he was
elevated to the highest office in the country.
But this University remains where it was.
How long have we to wait? How long will the
Government take to give this University a
charter and make it a full-fledged university.
This University has a unique history of edu-
cation, a unique history of sacrifices and a
unique history of service. | may also mention
that in the pre. independence days, it was not
only a seat of great learning,, as | said earlier,
but it also prepared freedom fighters for our
country. Therefore,
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all these considerations must toe kept in
view.

Another important thing about this
institution is that it was one of the first
institutions which opened it's doors to
the refugee students in 1947 when they
came in larger numbers from Pakistan.

Sir, 1 have just one more suggestion to
make. Our UGC has been in existence for
more than 20 years, if | am correct. It is
time we had a close look at its working
and its responsibilities. Eminent and
distinguished educationists and men of
lettershave been associated with this
Commission. Even those who are
presently associated with the
Commission are people of distinguished
academic career and are distinguished
educationists of this country. | want to
know whether it is not necessary to have
a close look at it and examine its
performance and see whether there is any
need for the reorganisation of this
Commission because | feel that the UGC
is as controversial a subject matter as the
Railway Board is. Thank you, Sir.

=it e zarg are (ra-frdfa)
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"So many strange things have been said
about my vrews on national education that
it would perhaps not be out of place to
formulate them before the public. In my
opinion the existing system of education is
defective in some most important parts.
Number 1. It is based upon foreign culture
to the almost entire exclusion of indige-
nous culture. No. 2. It ignores the culture
of the heart and hand and confines Itself
simply to the head. No. 3. I am opposed to
all higher education being paid for from the
general revenues. No. 4. It is my firm
conviction that the vast amount of the so-
called education in arts, given in our
colleges is sheer waste and has resulted in
unemployment among the educated
classes. What
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is more,, it has destroyed the health,
both mental and physical, of the
boys and girls who nave the mis
fortune to go through the grind in
our colleges. No., 5. The medium
of a foreign language through which
higher education has been impart
ed in India has caused incalculable
intellectual and moral injury to the
nation."”

Gandhiji ~ further says: "University
education becomes self-supporting when it
is utilized "by the State. It is criminal to
pay for a training which benefits neither
the nation, nor the individual. In my
opinion there is no such thing as individual
benefit which cannot be proved to be also
national benefit. And since most of my
critics seem to be agreed that the existing
higher education and for that matter both
primary and secondary are not connected
with realities, it cannot be of benefit to the
State and would, therefore, not be paid for
from the general revenue, if | had the way.

Further Gandhiji says: "Every university
is supposed to Have its tradition, its
distinctive feature, Oxford and Cambridge,
for instance, have theirs. But, | am afraid,
our universities are the blotting sheets of
the West. We have borrowed the
superficial ~features of the Western
Universities,, and flattered ourselves that
we have found living universities here.

But do they reflet or respond to the
needs of the masses?

I am not an enemy of higher education.
But | am an enemy of higher education as
it is given in this country".

g7 wifEd s aE € f

"I would revolutionize  college
education and relate it to national
necessities. There would be degrees for
mechanical and other engineers. They
would be attached to the different
industries  which would
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pay for the training of the graduates
they need. Thus the Tatas would be
expected to run a college for training
engineers under the supervision of the
State, the mill associations would run
among them a college for training
graduates whom they need. Similarly
for the other industries that may be
named. Commerce will have its
college. There remain arts, medicine
and agriculture. Several private arts
colleges are today self-supporting. The
State would, therefore,, cease to run its
own. Medical colleges would be
attached to certified hospitals. As they
are popular among monied men they
may be expected by voluntary
contributions to support medical
colleges. And agricultural colleges to
toe worthy of the name must Be self-
supporting. | have a painful experience
of some agricultural graduates. Thoir
knowledge is superficial. They lack
practical experience. But if they had
their apprenticeship on farms which
are self-sustained and answer the
requirements of the country, they
would not have to gain experience
after getting their degress and at the
expense of their employers."
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Tafr ¥ i ifs g firsm el
ST 7 it St & aeEes § gue 9ETe
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SHRI BHAIRAB CHANDRA
MAHANTI (Orissa) Sir, it is a pity that
nearly 30 years after independence we have
not been able to formulate the pattern of
education that will be applicable throughout
the country. It is a good thing, Sir, that the
present Education Minister, Dr. Chunder, has
an advantage over his predecessor in the
sense that Education today is a concurrent
subject and he will be in a position to see that
the pattern of education that will be decided
now could be made applicable throughout the
country.

Today we are faced with, what is called,
the 10 plus 2 plus 3 pattern. | would like to
know from the Minister what part did the
UGC play in deciding this 10 plus 2 plus 3
pattern. There were Commissions and
Commissions for education. There have been
recommendation also but some States have
accepted them. Before arriving at a decision
about this 10 plus 2 plus 3 system, | urge
upon the Education Minister to see that there
is no hurry. Take some time more but let us
arrive at an education pattern suitable for the
entire country once and for all. | say so
because earlier to this pattern 10 plus 2 plus 3
there were 3 years degree courses after
Higher Secon-
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dary. When education was not a concurrent
subject, Bombay and Allahabad Univerities
did not accept this Higher Secondary thing but
they had the 2 year degree course. Did their
standards suffer on that account? No. In many
States the Higher Secondary Education was
abolished. Why did it not succeed, why did
this pattern not operate? The earlier system
was that one year was added to the School
level to make it Higher Secondary and one
year was added to the colleges to make it a
pre-univer-sity or the pre-professional stage.
This system, as some of the eminent edu-
cationist have opined, is inconvenient and is a
sort of ad hoc system. The Intermediate
course in certain cases was divided into two
parts. A part of it went to the PU and a part
went to 3-year degree course. That also prove
to the purposeless. Therefore, for all these
reasons | say, let us take some more time but
let us not give a pattern which would again be
thrown out, say after one or two years.

The Laxamanaswamy Mudaliar
Commision's report which intended to make
higher secondary basically a terminal stage of
education— varieties of courses, vocational
courses —did not operate. If the present plus
2 under the 10 plus 2 plus 3 pattern is given in
separate institutions, as in old Overseer or
LMP courses, diversification and vocation-
alisation would be possible and to that extent
it would reduce the pressure on the
Universities, but such systems also are not
found suitable.

It has also been pointed out by some hon.
Members of this House that this plus 2
system is mainly for vocational education.
But the difficulty is that the output from
engineering schools and ITTs have no mar-
ket. The products of those institutions have
no market in the country. The question of
West Germany and European countries is
different where the job potential is more than
the output from technical institutions. There it
is the reverse position.  So,
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whatever the pattern, the contents and
institution and their co-relation are yet to be
worked out. | again say that in this matter we
should not proceed with haste because haste
means playing with the education of the youth
which we have done so far. UGC is making
very large grants to prestigious and Central
universities like the Aligarh  Muslim
University, the Banaras Hindu University, the
Delhi University, the Jawaharlal Nehru
University and the Visva Bharati University.
I would like to know, with all the money you
have been spending on these universities, are
the standards of the products of these
universities, in any way better than those of
the other universities in the country?
Backward areas, instead of getting substantial
grants, have been denied opportunities for
academic development. The UGC has
restricted opening of universities and the State
Governments also, in their turn, have been
trying to restrict the opening of new colleges.
This has disturbing consequences in
backward areas which are deprived of oppor-
tunities for academic development. Due to
these restrictions, the gulf between the
backward areas and other States is becoming
wider and wider. | want to know whether
UGC has any programme for specific and
large grant to counter backwardness. The
Report of the UGC is silent on this point.

The UGC has also drawn up formulae for
assistance and matching grants to different
institutions. But the proportion of matching
contribution is uniform for all States and
universities. This does not apply to the
prestigious universities. Should not there be a
lower matching contribution for the backward
areas? Incidentally, may | know whether
anyone from the backward areas has been
associated with the UGC so far?

Lastly, the UGC has prescribed pay for
college teachers recently. There is no point in
prescribing scales of pay
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if the UGC cannot give effect to such scales.
Instead, these scales of pay have created
confusion and inter University disparities.
Thank you, Sir.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE (DR.
PRATAP CHANDRA CHUN-DER): Sir, at
the outset, | would like to thank all the
honb'le Members who have participated in the
discussion and have made many valuable
suggestions. | am grateful to them because
they have, by and large, encouraged the line
the present Ministry has taken for the purpose
of improvement in the field of edu-cation. |
am also grateful to those honb'le Members
who have criticised the Education Ministry in
general and the University Grants Commis-
sion in. particular, because through their
constructive  criticism, which was very
honestly expressed, we could find some light
for the improvement of the working of the
Ministry as well as the UGC.

I find many of the hon'ble Members have,
by and large, approved of the mode of
working of the UGC. But there are some
details over which there is scope for improve-
ment. In fact, some time ago, the Public
Accounts Committee wanted that there
should be a Special Committee for review of
the functioning of the Uniersity Grants
Commission and the Committee was
appointed by the Government of India on 31st
August, 1974 to review the functioning of the
UGC with particular reference to coordination
and determination of standards of higher
education and make recommendations con-
ducive to more effective discharge of its
responsibilities. The Committee issued 7076
copies of questionnaire and met a large
number of people and personages who are
interested in education and that report is
ready. It is being printed and | shall be able to
lay the printed copy of the report. | believe,
within a fortnight in both Houses of
Parliament.
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From the report of this Committee you will
find that many of the points which have been
made by some of the hon. Members will be
covered and the University Grants
Commission will be in a position to give
effect to most of them, keeping in view the
restrictions which have been imposed by
financial limitations, | have already indicated,
Sir, in my opening speech that the University
Grants Commission as well as this Ministry
and the education administration throughout
the country are working under certain
financial constraints and we must not lose
sight of that fact. Because of that fact we have
to see that whatever money is being spent for
purpose of improvement in the standards of
education is spent properly and that it is
giving proper return so that ultimately there is
advancement in the field of education and
ultimately our country as a whole would
progress because of this expenditure.

Many hon. Members have criticised that
there is no clear-cut delineation of the
objectives of university education. Education
is a subject, Sir, which is always inscrutable
and calls for different points of view.
Education, as one hon. Member has rightly
pointed out, is a social topic which is linked
with society and society being a living
organism, education also will have its
dynamic aspect and | believe, Sir, there
cannot be any final say in matters converning
education. We have to experiment and
through experiments, through trial and error
methods sometimes we may be able to reach
the objective which might be set before us. In
fact, when the national policy on education
was adopted by both the Houses of
Parliament—I am stressing the word "both"
because this august House had also adopted
it—it was clearly mentioned that the Govern-
ment of India will also review, every five
years, the progress made and recommend
guidelines for future development. In other
words, both the Houses of Parliament
believed that this national policy on
education which was adopted in 1968 cannot
be the final say and in the course of imple-
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mentation there may be many problems and
new guide-lines may be necessary for the
purpose of future development Therefore, as
soon as the present Government came to
power and | had the privilege of assuming this
important office, | took upon myself to start
this process of review. This process is not yet
complete. We have been meeting a large
number of educationists, people who are
interested in education, teachers, principals,
parents and even representatives of students so
that a national dialogue has been started and
every other day we find in some newspaper or
the other whether at the national level or at the
regional level there is some support or
criticism of the points of view which we are
putting forth before the nation. That is a good
thing because through this national dialogue
we might come to the conclusion whether we
are on the right lines. And | propose to place a
comprehensive view on the present amended
policy resolution before both the Houses of
Parliament as soon as possible so that if the
existing national policy on education which
was adopted in 1968 has to be modified,
democratic process requires that that should
be done by both the Houses of Parliament. |
have clearly indicated that | am not a dictator
in the field of education; and whatever
changes will be introduced must have the
backing of both the Houses of Parliament
because | believe that education is a national
subject which should be kept above politics.
Many honourable Members have expressed
their views on the topic and | fully endorse
such views. | have myself tried to keep
education above politics and in the course of
discussion on matters relating to education, |
have been inviting or speaking to, a large
number of Members belonging to different
political parties and also personages who had
been Members of either of the two Houses. So
I am glad that | am receiving full support from
different cross-sections of our political life. |
have also met a large number of Education
Ministers of States which are run by
Governments which do not see eye to eye
with our



199 Annual Report of

[Dr. Pratap Chandra Chunder] political
philosophy. Our one difficulty has been that
recently elections are being held almost in
two-thirds of India. We are waiting for the
conclusion of this electoral process and when
new popular Governments will be formed in
those States, we will resume discussion with
the Education Ministers and other officers of
those States, before we have tentative for-
mulation of our new policy which will be laid
before both the Houses of Parliament for final
adoption. Now that is the line which we
propose to follow. And I believe that this will
satisfy some of the points which have been
raised by some honourable Members
concerning the changes which ought to be
introduced in the field of education.

| had already stated in one of the earlier
statements | made before this august House
and also in the other House that we have to
change the emphasis to some extent. 1 am
quite conscious of the fact that though when
our Constitution was adopted, in article 45 of
the Constitution, the Directive Principle was
inserted whereby education up to 14 years of
age was to be made free and compulsory
within 10 years and though we are now in the
30th year of our Independence, we are far
from that target. In addition to that, there has
been a lot of drop-outs from the educational
fields and also a lot of backlogs in the field of
education so that the number of adult illiterate
people in our country has reached a very
fantastic figure of 20 crores. So we have to
pay prompt attention to these problems. | have
already mentioned that the  present
Government is very much conscious of the
fact that we must try to eradicate illiteracy
within a certain number of years—I cannot be
very precise about the number of years— and
also to universalise primary edu-. cation.
Some of the honourable Members stressed on
this aspect, and | fully agree with them. But,
how to do this? | have already had discussion
with a large number of experts in the field,
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including one of my esteemed prede
cessors, Dr. V. K. R. V. Rao. We had
two  discussions—of  course, informal
discussions—and we have decided to
set up, or rather restore, the National
Board of Adult Education; and when
that is done, | believe that the Board
will be able to give a lead in this
field so that we can start from the
base in our educational efforts, and
ultimately when we reach the top, we
will find that our foundations have not
been so weak as they are today. So
I can assure the honourable Members
that we are quite aware of the impor
tance of war against illiteracy and
also  universalisation of primary edu
cation, and we are going ahead with
the solution of these problems. But
solution is not an easy one. It is not
so simple as the honourable Shri R. K.
Mishra had pointed out that the prob
lem could be solved by sending some
students during the wvacation for car
rying out the task of removal of adult
illiteracy. The solution does not also
depend upon setting up a large number
of schools. It revolves round the
question of motivation because we are
aware that even where we have had
schools  f°r  primary  children, there
was a large number of drop-outs after
two or three years because of back
ward economic condition. We have
to face the stark reality of such drop
outs. These students forget what they
have learnt and the result of that is
that ultimately whatever expendi
ture has been incurred on this account
becomes dead loss. So, alternative
remedies have been suggested. Some
of these are being experimented in
different parts of the country. We
are trying to find out other alternative,
remedies, non-formal education;
functional education involving
our mass media and other means of mass
communication like radio and television for
the purpose of eduction. Some of the
universities have already taken recourse to
these mass media. The other day | had the
privilege of discussing this matter with my
esteemed colleague, Mr. Advani, in this
connection, and | hope that by having a sort
of national movement in which we might
involve a large
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number of voluntary bodies, industrial houses
and government agencies, we might be able
to tackle this very difficult problem of mass
education, adult education and
universalisation of primary education. Of
course, that particularly does not fall within
the scope of our discussion today. But | had
to refer to that because many honourable
Members rightly pointed out that our
education system has been planned in a topsy
turvy manner. That is why | had to, refer to
this aspect of the question.

Now, as regards 10 plus 2 plus 3 system
there is a lot of controversy, and then again
when this system was adopted in 1968 it was
indicated that this system is advantageous and
it is necessary that a broadly uniform
educational  structure in all parts of the
country should be  encouraged. Of course as
regards the location of this plus 2 stage there is
an alternative provided, namely, the higher
secondary stage of two years being located in
schools or colleges or hoth according to local
conditions. The national policy clearly
indicated that this plus 2 stage should be
recognised as  the higher secondary stage.
In this it departed from the old practice of
considering plus 2 stage as preliminary
stage to university education and it was not
intermediate stage which was not sought to be
perpetuated under the national policy. So,
it was thought that in this plus 2 stage there
will be the academic stream and also the
vocational stream and the  students who
will pass through the vocational stream will be
able to get jobs when come out of school so
that ultimately the burden on  higher
education will be reduced and there would be
lesser number of educated unemployed. |
know many of these higher secondary schools
could not be properly financed and there is
lack of proper laboratories, libraries, trained
personnel,  but the Ministry of Education as
well as the Education Departments of the
State Governments are striving their utmost to
improve this vocational part in particular and
also the plus 2 stage in general to make it more
effective
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and meaningful. In course of this process we
are finding some such difficulty and as such
in many of the States we find this type of
compromise is introduced. Recently | had an
occasion to visit Tamil Nadu and in that
connection | met the Vice-Chancellors and
officers of the Education Department of the
State. They have declared that in 100 schools,
the higher secondary stage will be located and
also in 100 colleges there will be similar
location. So, following the old practice as
enunciated in this National Policy, we are
stressing this fact that the location of this
higher secondary stage may also be in
colleges and we do not want to impose this
higher secondary stage only on schools
because we find that in the present difficult
situation, concerning finances, concerning
administration,  concerning  training  of
teachers, it may not be possible for us to
locate the higher secondary stage only in
schools. One hon. Member rightly pointed out
that this has created some sort of difficulty in
the sense that a lot of teachers would be
surplus in colleges. But if the stage is located
in colleges, we believe that this difficulty
might be met to some extent. However, we
are looking into the problems and there is yet
no finality in our ultimate decision. When the
tentative proposals are finalised, the ultimate
decision will have to be taken by this House
as well as the Lok Sabha, as | have already
indicated.

Now, in connection with this plus 3 stage,
there is some direct concern of the UGC and
the UGC in its Report has mentioned the plus
3 stage. And we notice that the Central
Advisory Board of Education had modified
the original plan and had pointed out that this
plus 3 stage could be dealt with in two ways:
there may be a plus 2 stage at the college
level for the first class degree and there may
be an additional year for the honours degree,
or there may be an integrated three-year
course for the honours degree. That waw the
modification which had been suggested by
the Central Advisory Board of Education. |
agree with some hon. Members who pointed
out
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certain parts of the country, some universities
can have their first degree in two years' time
and in such cases, why that should be
extended by one year in the name of
uniformity. Now we are thinking whether we
can give some latitude to these universities;
keeping in view the standard and end-product;
if they are able to prepare their students in two
years' time, they may not be compelled to
drag on for one year more. Now this is the
line that we are thinking of. But I can tell you
that in some of the States, this system has not
been fully adopted and we have not yet come
to this plus 3 stage. Therefore, the problem
that we face at present is more or less
academic. It will get its reality a few years
later. But immediately there is enough time at
our disposal when we can reconsider the
approach towards this first degree course,
whether it is pass or honours course.

Now, there are some main  points which
have been noted down by me. One is. of
course, the question of gap between
employment and education. Some hon.
Members have laid stress on that and have
also mentioned that there are some problems of
appointing  technicians and  engineering
graduates. We know that man-power planning
is very important. And there is some
system of man-power  planning in our
country but it does not become effective
because we have a strong private sector
in our economy. In countries like the
Soviet  Union or Communist China which
| had the privilege of visiting sometime
ago—I had studied the educational system
there and visited many of the educational
institutions in  both these countries—the
problem of man-power planning is not so
acute because, by and large, all the avenues of
employment are controlled by the State.
But in our country we have the public sector as
well as the private sector and when we want
to get the requirements of private sector in the
sphere of man-power fora few years to
come, we do not get good response.  So we
have our machinery for man-
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power planning, no doubt. But whatever
forecast  they make does not actually
become effective  because there is not that
rapport between the private sector and the
institutions for man-power planning in this
field. This is the fundamental difficulty. Yet we
are quite aware of this fact that there are
different bodies which are assessing the
situation from time to time to find out whether
at all there is any necessity for a particular type
of technical institution or college. And
committees have been set up, and in spite
of the limitations that we face we are trying to
find out the real situation and we are trying
to plan the educational developments in these
spheres. | am quite aware that if we multiply
the number  of  graduates, whether in a
general field or in the field of technical
education and engineering, to whom we cannot
provide any job, we are actually generating
frustration in our society and we are creating
some tension in our society and ultimately there
might be some outburst in different fields of
life. So we have to proceed very  cautiously
and make proper studies. When we are to
invest our money in some of these
higher institutions we have also to see
that those who come out of those institutions
get jobs. One  honourable  Member  rightly
pointed out that education should be linked up
with planning. | fully agree with his view. In
fact, | would also like to add that not only with
our Planning Ministry but with all other
Ministries which give employment to people we
must have some sort  of contact so that there
may be an integrated development in the field of
education. | believe education cannot be taken
up in an isolated .fashion Therefore, this
sort of coordination is absolutely necessary
and we are trying to have this coordination to
the best of our ability. Even in the
matter of private sector some of our regional
engineering colleges  are having contacts
with local industrial bodies and houses and
the students who are studying there are
having their practical experience in some of the
local institutions. Sowe are
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aware of this problem. But the solution is not
so easy. But | fully agree that this
coordination is absolutely necessary if we
want to have rapid development in the field
of education and that development to be
purposeful and meaningful.

I come next to the vexed question of
autonomy of higher educational institutions.
In my last statement before this august House
I have already stressed that point, and | know
that during the last few years there was a
reverse trend and in many cases we find the
Acts of the universities had been changed first
by Ordinances, then by certain Acts which
replaced those Ordinances, and thereby the
freedom of the universities had been curtailed.
Apart from changes in the statutes we find a
large number of cases where great political or
administrative pressures had been brought to
bear. But | have already placed before this
House that we believe in autonomy of
universities and other educational institutions.
Certainly our higher education can flourish
only in an atmosphere of freedom so that we
may be free to make researches, free to
express our views, that we differ from the
views of the Government for the time being.
Only through this sort of activity can we
really arrive at truth; otherwise, if we
suppress such freedom, there will be a great
danger ultimately to our people as a whole.
But you must appreciate that freedom does
not mean 5: P.M. licence. We have come
across number of instances where in the name
of academic institutions, some of the
managers of these institutions have become
virtual dictators. How to stop that process? In
some newspapers it was incorrectly reported
that 1 had asked for confidential dossier of
Vice-Chancellors. That was not correct. What
| meant to say was that these institutions are
not run properly. Many complaints are
coming to us because we are sitting in the
capital of the country. If we do not do
anything in such cases, keepingin view the
constitu-
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tional limitations that we hve, then we will be
betraying the trust which has been reposed in
us. We have not actually tried to maintain
confidential dossier in respect of Vice-
Chancellors and other people. But it is a fact
that we receive a large number of complaints
in respect of many such principal officers of
the universities. When such complaints relate
to Central universities, we have some
machinery under the Acts constituting these
universities. In such cases we request the
complainants to bring their complaints to the
notice of the Visitor who generally is the
acting President. After going through these
complaints if he feels that there is a prima
facie case then suitable steps will be taken. If
that is not done, people will lose confidence
in the Government and also in the authorities
of the universities and ultimately university
education will be jeopardised. There are large
number of universities which are governed by
the State Acts and there we cannot directly
intervene. In such cases, sometimes we send
these papers to the Chancellors of these
universities to take suitable action.

You are aware that education still is a State
subject, although it has been brought to other
concurrent list. That does not entitle the
Central Government of the Central Ministry
of Education to intervene in each and every
State. Unless and until we pass some statute
which will override the State statutes and
State Acts, the State statutes will stand and
we have to accept the State Acts and State
statutes concerning the universities and other
educational institutions. That is our problem.

Then again this amendment in the
Constitution is really part of the 42nd
amendment. We have to see what
will be the attitude of our party to
this matter. We know that we are
committed to do away with the 42nd
amendment.  Whether  this  particular
amendment regarding  education
should also go away with it or not is a matter
on which I cannot make any comments at this
stage. Butat this
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stage | can tell you and the hon. Members that
the celebrated Kothari Commission did not
like education to be placed on the Concurrent
List. We are very often citing Kothari
Commission and whenever it would suit us
we will try to abide by what they have said.
But | can respectfully submit to you that
Kothari Commission in their majority
decision clearly pointed out that in a big
country like India, where there is necessity for
experimentation, too much of centralisation in
the field of education will be harmful. Then
again Kothari Commission stressed that
uniformity in education may not be desirable
in Indian context because there are different
groups, categories and different cultural
millieu in which it is not possible to have one
system or uniformity in the field of education.
And, Sir, the Kothari Commission rightly
cited the illustration of the United Kingdom
where there are different systems of
education, different structures of education,
not only in areas like Scotland, but also in
many small areas. So, these are some of the
fundamental problems which we should
remember. However, keeping this in view, |
shoud like to submit that we are committed to
granting autonomy to the universities and |
am examining the Acts and also the statutues
of the different Central Universities to see that
the management is democratised. | can assure
our esteemed friend, who just now spoke
regarding the Aligarh Muslim University
saying that we have to make it democratic,
that we shall try to see that it does not affect
the sentiments of our friends belonging to the
minority community. Already | have received
about half a dozen delegations, | have met the
Vice-Chancellor of the Aligarh Muslim
University and | have met, many members of
the public bodies which have been set up in
connection with the Aligarh  Muslim
University, | am also studying the history of
this University and the background relating to
the foudation of the Aligarh Mus-
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lim University and | am thinking of having
some changes which | believe will get the
support, by and large, of our friends
belonging to the minority community. | know
that it has become a very great sentimental
issue. But, at the same time, keeping in view
that sentimental question, we must also have
the national objective in view and we have to
strike a middle course whereby our narrow
interests may not clash with the general
national interests. Keeping that broad
objective in view, | can assure the honourable
Member that we are having a very serious
exercise in the matter of amending the
Aligarh Muslim University Act, particularly
the amendment Act, which shall be placed
before this House in proper time. So, | hope
the honourable Member, Shri Khurshed Alam
Khan, will be quite satisfied with this
assurance that | have just now given.

SHRI KHURSHED ALAM KHAN: Thank
you very much. But what about the other
Universities that | mentioned? | mentioned
the case of the Jamia Millia University.

DR. PRATAP CHANDRA
CHUNDER: About the Jamia Millia Islamia |
have not made any separate study. But | shall
certainly look into the problems that have
been raised by you and sometime later
perhaps | can have some discussions with you
in this matter and, if necessary, the matter
may be brought forward here. But | confess
that | have not studied it in a separate manner.
Now, this is so far as the autonomy of the
universities is concerned.

Sir, | was very much pained to find, when |
addressed a meeting of the teachers of the
Delhi University, that during the last two
years, more than 200 teachers of the
University were detained either under the
MISA or DIR. | stated there— and | place it
on record—that here is a case of courageous
intellectual protest against authoritarianism
and we are proud
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of this fact and 1 shall certainly see that if
there are certain problems concerning the
management of the Delhi University, now
these problems will fee very seriously
looked, into.

Now, as regards private management, some
honourable Members passed some adverse
remarks. 1 most respectfully request them not
to generalise like this in this important field.
We must be quite grateful to the private
managers because it is they who, during the
last century or so, have come forward with
their money, with their labour, and their ideas
in the matter of setting up institutions,
schools, colleges and even universities and
have devoted their time and energy for the
purpose of the spread of education and
improvement in the field of education. That is
the most important and positive role that these
private institutions have played. It is true that
there are certain black sheep. But that might
also be said of many of the institutions run by
the State Governments or the Central
Government. So, because there are certain
adverse cases which we should criticise, we
should not generalise and paint all the private
managers in the field of education with black
tar. That should not be the attitude. It should
certainly be the task of the U.G.C. within its
field, to see to it that management improves.

Here again we have also to point out that
there are many minority institutions over
which we may not have any control, because
they have got the constitutional guarantee that
our friends belonging to the minority
communities  can  establish  minority
institutions and run these minority institutions
in the manner as they think fit. So, our
constitutional  powers also limit  our
intervention to a large extent, and we must
note that fact also. | quite agree that if we
have any cases of mismanagement coming up
before us, the U.G.C. will certainly see to it
through various channels that
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these cases of mismanagement are
remedied in a manner.

[The Vice-Chairman (Shri Ranbir

Singh) in the Chair.]

But for that reason, it is not possible to
nationalise education as a whole, and it is, to
my mind, not possible, sitting in Delhi to
control all educational institutons throughout
the country. India is a very big country, and
sitting in Delhi it is not possible to control all
such  educational institu-we have to
decentralise. Our party is committed to
decentralisation not only in the field of
industry and commerce but also in the field of
education. We should encourage these private
institutions. We want their help. Wherever
there will be need, certainly we will give them
proper grants as far as possible. Our role
should be persuasive rather than dictatorial.

Now, there are a large number of other
points which have been mentioned by many
hon. Members. One point, of course, is the
allocation of funds. A number of hon.
Members have criticised the fact that the Cen-
tral  Universities, particularly the Delhi
University and the Jawaharlal Nehru
University, have received a lion's share of
these funds. But if the hon. Members would
see the Acts under which these Universities
were founded, the whole burden of running
these Universities falls on the Central
Government. Not only the running expenses
but also the development expenses will have
to be looked after by the Central Government.
But that is not so in connection with State
Universities. We find that there we have the
State Governments which are sharing the
funds to a large extent and the Central
Government, by and large, is concerned
through the University Grants Commission,
with the development aspect only. So the
running expenses of these institutions are
largely met by the institutions
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and the State Governments and the Central
Government, through the U.G.C., takes up the
development aspect. Even then, | should point
out that in some of the appendices it is clearly
indicated that in the years to come some sort
of equal emphasis is laid on the Central
Universities as well as some of the State
Universities. In the matter of provision of
funds, we will find some of these institutions
have been categorised as receiving Rs. 50
lakhs or Rs. 1 crore, and so on. And in that list
we find that the Central Universities and State
Universities have been brought together,
lumped together. That is the position. So we
cannot deny that we have to bear the res-
ponsibility of the Central Universities and,
therefore, more sums have to be allocated,
through the U.G.C., for the running and
development of these Central Universities. At
the same time, we are quite conscious that
other Universities also should be developed.
But that again should be done in a proper
manner. | have, therefore, been speaking to the
authorities of the  University  Grants
Commission to reconsider their policy of
providing grants to different bodies. And | am
glad to assure the hon. Members that the
whole matter of providing grants and the
allocation of funds for the different institutions
will be re-considered. |_ believe that when that
is finalised, we should find that some of the
criticism which has been levelled against the
entire provision of grants may be met.

With regard to the rural bias, again | should
say that these are matters which have to be
studied very carefully. The University Grants
Commission has already pointed out that it is
quite aware of that problem. At page 6, it
mentions  about "Rural or Practical
Orientation”. It is found not only in the report,
but we find that many subjects are introduced
in
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colleges and universities which have got rural
bias. If we study those subjects, we will find
that they are meant for rural India. | quite
share the concern of the hon. Members that
more emphasis should be laid on this aspect.
The Government will certainly look into the
position so that more emphasis aan be laid on
the rural aspect and rural development.

Certain other minor points are there. When |
say minor points, | do not mean that they are
not important. They are important. But in the
particular context in which I have been trying
to deal with the criticism of the hon. Members,
they are minor. One such point is about the
Physical Instructors and the Librarians. Some
time ago, these Instructors and Librarians were
drawing the same scale of pay as the teachers
in college and Universities. When the salaries
of the teachers, Readers and Professors were
revised and increased to a very high scale, at
that time some Instructors and Librarians
could not reach that high scale of pay. Many of
them had led deputations and they have seen
me. | have assured them that the whole
question is being re-examined and they will
have every sympathy from the Government. |
believe that ultimately it may be possible for
us to give them adequate salary keeping in
view the importance of physical education as a
whole in the scheme of higher education and
also the position of libraries in that scheme.
The whole question is being re-examined and |
hope it may be possible for us to do something
in the matter.

I have touched some of these important
points. There are many points which | could
not touch. | am looking at the wall clock. 1
will make a note of the speeches of the hon.
Members. | shall certainly try to comply with
the suggestions which have been made and
within the means available to us, we shall
certainly try to give
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effect to them as far as possible. The
university education is an important subject
and the progress of our country depends on it.
We should know that there are cases of unrest.
There have been some particular instances of
violence in some universities. We are quite
conscious of the tensions in the universities.
But the universities cannot be looked at in
isolation. Our universities are part of our
social system. If there is tension within the
social system, then there is bound to be
tension within the universities. Even then, we
are trying to meet these problems in spite of
the dangers which are lurking about which we
are concious. While looking at the number of
universities and higher  educational
institutions deemed to be universities, | find
that there are 105 universities and 9 higher
educational institutions and only in less than
12 of such institutions there have been some
cases of violence, | am not minimising those
cases. | am not minimising the difficulties
involved in these things. They have to be
met.

So, | have been talking to the managers
there that if there is a genuine grievance of
the students that should be met.
Improvement should be made in the field of
facilities for students, and the University
Grants Commission actually offers money
for that purpose. But, unfortunately, | found
that in many cases, the State Governments
do not spend this money for students' ameni-
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ties but divert the money for other purposes.
This is a matter which has to be deplored.
Then again, where | find that there is a
genuine case of complaint against the
managers of the University, when such
complaints come to us, we channelise them to
proper authorities so that such genuine
complaints may be reduced. We are also
having dialogues with a number of students
bodies so that we try to appeal to them that
university education is really meant for their
welfare as well as the welfare of the country
as a whole. | speak to teachers bodies also
where | find a lot of politics has come to play,
and that is creating some vicious atmosphere
in some of these universities,

I would appeal to all these bodies, through
you, Sir, and through the hon. Members that
we have to restore peace within the campus in
the years to come so that the universities and
the higher educational institu, tions can play
their noble role that they are expected to play.
Thank you, Sir.

THE VICE-CHAIRMAN (SHRI RANBIR
SINGH): The House stands adjourned till
11.00 A.M. tomorrow.

The House then adjourned at
twenty-one minutes past, five of the
clock till eleven of the clock on
Tuesday, the 14th June, 1977.



